
BALTY EXPORTS TIMITED

Undergoing Corporate I nsolvenry Resolution process

Corrigendum to the Form-6

S. No of
Form€

Particulars As per Form G
dated

w.t0.2024

Extended
Dates

10 last date for receipt of expression of lnterest 25.10.2024 08.11.2024

L7 Date of issue of provisional list of prospective
resolution applicants

30.70.2024 L3.7L.2024

t2 Last date for submission of objections to provisional
list

04.LL.2024 L8.LL,2024

13 Date of issue of final list of prospective resolution
applicants

09.tL.2024 23.7L.2024

14 Date of issue of information memorandum, evaluation
matrix and request for resolution plans to prospective
resolution applicants

13.LL.2024 78.11.2024

15 Last date for submission of resolution plans L2.L2.2024 28.L2.2424

Detailed EOI documents can be obained by emailing at cim.balyt@ruail*oua

N orr*,r. J.* *k*
Neerat Kumar Sureka

Resolution Professional of Bally Exports Limited

I BBr/t pA-001./r P-P01s39 I 2AL9-20 / L2sL7
AFA Valid till 07 I LL/2024

Address for Correspondence: "CentraI Plaza"

Room No 'H', 6'h Floor, 41 B. B. Ganguly Street Kolkata TOOOLZ

Email: cirp.bally@gmail.com
Mob: +91 9831114540

Date:25th October,2024
Place: Kolkata.

IP-P-o1539/z.* *

Wlth referenoe to the advertlsement published ln Buslness Standard and Aafkal on gth October, 2024
regarding the lnvitation for Expression of lnterest [Pursuant to fiegulation 3GA (U of the lnsolvency and
Bankruptcy Code, 20161 of Bally Exports Umited, the COC has decided to lssue Corrlgendum to the Form-G to
extend the following dates:






